BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE), CHENNAI

Original Application No. 193 of 2020 (S2)

In the matter of:

Tribunal on its own motion -SUO MOTU

Based on the News item in Dinamalar Newspaper,
Chennai edition Dt. 24.09.2020, “Paddy field
With crude oil as ONGC pipelines leaks’

..... Applicant
Versus
1. The Chief Secretary to Govt. of Tamil Nadu,
Govl. Secretariat, Fort St. George,
Chennai, Tamil Nadu - 600 009 & 8 others
..... Respondents
INDEX TO THE TYPED SET OF PAPERS
FILED BY 8T AND 9T RESPONDENT (GAIL)
A, Date Description of Document pg.
No No.

1 [ 25.04.2018 | Order issued by the District Revenue Officer,| 1
Thiruvarurfixing compensation of Rs.1,10,000/- per
acre/per annum for the land owners.

N

23.09.2020 | Letter of communication of the incident to the District
Collector, Thiruvarur

23.09.2020 | Committee Assessment Report

0o

24.09.2020 | WhatsApp Communication of the incident to the 6th
Respondent (TNPCB, Nagapattinam)

24.09.2020 | Report of VAO

(o] 6]}

27.09.2020 | Application for compensation Submitted by Mr.
S.Dhanasekaran

06.10.2020 | Order forming in-house committee

08.10.2020 | Report submitted by the in-house committee,

alulof ®N olal »

O

09.10.2020 | Letter of communication to the 7t Respondent (District
Collector, Thiruvarur)

10 | 28.10.2020 | Acknowledgement letter for receipt of compensation by | 16
the land owner Mr. S.Dhanasekaran.

11 --- Photograph of display of important phone numbers at | 17-
the the well sites. 18

It is certified that the above documents are true copies of their originals.
Dated at Chennai this the 27 day of November, 2020.

Counsel for 8th& 9th Respondents
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OIL & NATURAL GAS COPRORATION LIMITED

Amuwe-— 2

CAUVERY ASSET : NERAVY KARAIKAL @

No.KKL/CA/LAQ/OIL SPILLAGE/2020 Dated: 23.09.2020

To

The District Collector,
Thiruvarur District,
Thiruvarur.

sub: Oil Spillage at Kizh Erukattur Village, Koothanallur Taluk, Thiruvarur District-
Regarding | )

Sir,

We wish to kindly inform you that a flow line leak was reported by local village people
in Kizh Erukattur Village near our well KMP#64 at around 2315hrs on 22.09.2020.

Subsequently our on duty crew from Kamalapuram EPS rushed to the well sites
KMP#22 and KMP#58 and closed the wells at 2345hrs.The lines were also
depressurised from KMP EPS end and leakage was totally stopped.

Today 23.09.2020 ONGC Team visited the above mentioned site and assessed the
damages in the presence of state revenue officials.

The leakage has occurred in RS No 72/1 in Erukattur Village from where the flow line
is passing through.The extent of damage is assessed as 0.40.5 Hec.and the
compensation amount of Rs 1,10,000/- shall be pald to the land owner
sh.Dhanasekaran F/O D.Shivashanmugam, Kallamman Street, Kamalapuram,

Thiruvarur.

Further we would fike to inform you that the spilled ofl from the field was recovered
totally and the leakage point was clamped. The replacement of the fine shall be taken
up after obtaining the necessary ROU from the land owner.

Yours faithfully

5 Voo
23)a)20 20

_ (R. Ravikur?xar)
General Manager(Production)
ONGC, Cauvery Asset,
Karaikal
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TO Loakage In_KMP##E line

1. | Date of Committee Visit 23.09.2020

2. [Name of Pipe Line KMP#58

3. | Date of Leakage 22.08.2020
Leakage Arrested on 22.09.2020

4, | Place of Leakage

Village | ERUKKATTUR

R.S.No. | 72/1 .
Taluk | KOOTHANALLUR
District | TIRUVARUR

5. | Name of Damage KMP#£8 line
_6. | Name and full address of the land Shri.s.bhanasekaran Sfo'Slvapemman_
owner/tenant to whom | Kaliammankoil Street, Kamalapuram (PO)
compensation is to be paid : Tiruvarur District.

7. | Compensation amount negotiated | Rate per ARE (in Rs) for paddy 2717
with land owner andfixed: by the 'Extent Damaged (in. Hactares) 0.40.5
Committee. _ . :

Compensation Amount - 1,10,000
negotiated (in Rs)

Rupees one lakh ten thousand only

8. | Remarks..The Committee visited the area on 23.00.2020 and noticed that leakage has
been occurred in KMP#48 line passing through his land and the entire land in
R.S.No.72/1 was spread with traces of oil. The landowner has demanded
compensation for loss of crop / change of soil and demanded a compensation of 2
Lakhs. After prolonged negotiation committee has offered a sum of Rs.1,10,000~
(Rupees one lakh ten thousand only) and the landowner has accepted to receive the
compensation. Hence the committee recommends payment of compensation of

Rs.1,10,000/- for 0.40.5 Hec. s :
A ﬁg :
_ 8 ShA
S.Selva N K. vafinan K.Shanmugalah *

DGM (P) ' DGM (F8A) E , DGM (HR) LAQ




Qi 91% 8

TNPCB‘ Env Engr Dilip N... 1.

last seen today at 10:56 am

24 SEPTEMBER 2020

| Good morning sir,
Flowline leak ( as reported by local
~ people) in Kizha Erukattur village near
the flow line of KMP# 22 and
KMP#58/63 at around 0030 hrs .

KMP EPS crew reached to the well site -
KMP#58/63 and KMP#22 closed the
wells at 0115 hrs hrs and depressurised
the lines from Kamalapuram EPS end

They are SRP wells producing around
32 m3 liguid with 7 m3 water and 25m3 |
oil. 1

Lines pressure depres-su'rized; C&M
~contract is being mobili_zed.

Trenching of the flow line shall be
done.Line shall be clamped today.
Subsequently line portion willbe
replaced after the necessary ROU.

Regards
R Ravikumar HiE &
SAM 2 | T nﬂaam v

A " ,..,,_‘ b ¥
%3 @ ,.o
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APPLICATION FOR COMPENSATION OF DAMAGED CULTNATEDMND s '

‘ DUE TO OIL SPILLAGE .

oL NEE i TS, '\: .'

< (avengleow aesGom) sdansd mﬂﬁmm&wﬁg n(B Gasu@b wﬂ, ‘\T _:;

1.Applicant’s Name (wmmtﬂu Quuwir }a@&w 31.0 m

2 Address,( wmeuf ) : : " B LD sy @' T "_
SH\S00NHDY \

3.Telephone No.( @srenevBuf aeis ) : '7"5‘-18-07-39-0 q"“,

4.Date of Oil spillage ( saiQanis adley ghue 8pd ) - 1-Jpee o - 2020

5 Dite information given to GGS ( GGSée' paasd Cardds 58 ) : 29. oq- D—OQ-»D
6.Date of arresting of leakage ( aeiiQani sfey @ SsingL Czp % 29 . oq’ %%

7.8urvey No. of demaged land ( ereiQemniy sdiamed LTAbEULL . L3
Peopder ym aed ) : T2 o | =

RArea tIn Aere 7 Hectares) uplusney (géash/ GapaGLfisd) % ”: > ‘ G:\ 150
9. Name ot the crop is bclng cultivated (gng g Qeiigyehen Ludfes Qi ) ¢

12.Whether FMB sketch and land detail enclosed _
{ FMB suenguL1p Bevandsiu Gengr ) : %M gﬁ‘

13.Application Received Date
(g QuipdGarsi. 88 )

10,Mame of the Patta holder ( enlCognyfies Guaule ) @353 e @8: \1:
11.Whether certificate from V.A.O is enclosed '
{ V.ALO snsadzp Beenssiun Gsagr ) %be

t4 L eakage Location

ColmGenl sdley giulL ugB ) 5 9 W 8&9537

smm‘uns OF APPLIz: 47,

( mmﬁck MMWMA “
Date: gt :

FLOWLINE WELL No, . femeé» S8

DATEOELEAKAGE : 21.]q / P | At .-
s é=-17/€"7/am
SIGNATURE OF SHIFT INCHARGE sxcmm&{%a m“ Al U

fCumoim W nenctiud /Kk”"’
D ( )SFM
FACE AREA-1
g%%c KARAIKAL,
Dum vwe) . | LAt

. - . ¢
e . -t y "V
- =abs . Ay .
. —— /" r
e e id N
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Oil and Natural Gas Corporatlbh"utriited‘ .

Health, Safety & Environment (HSE) Settion-Surface Team
Cauvery Asset, Neravy Coriplex,. Karaikal
Tel: 04368 235516, Fax’ 64368 238126

No: ONGC/KKL/CA/HSE-ST/Minor InCldentSIZOZO-Zl/OQ : Date. DG,IO,;OZQ

at K.MP #58.& 63 on 22.09.2020 vide SAP Doc no: 1.NO: 17134-' .

A minor incident (Two Phase Release) was reported at KMP # 58&63 on
22.09.2020 at 23:00 hrs. & reported in SAP against doc. No.417134 dated

23.09.2020..

As per Mines Act/OMR, an investigation is to be carried out and a report to be
submitted to the Asset Manager.

The following Officers are nominated as committee members by Competent
Authority to carry out the Inquiry.

0. Name (Shri.) Design. | CPFNo. |  Section

S.N
1 | VT Sivakumar GM(P) 83043 | SAM-III
2 |S.Selva | DGM(P) 81133 | SFM-II
3 | A.Karthikeyan sea) 105316 | HSE ST

The Terms of reference for the enquiry are as under:
1. Details of the accident
2. Reconstruction of the event/sequence leading to tha accident.
3. Observations of the committee bringing out the contrihuting factors
resulting in the accidents related to.
Material /Equipment factors
System /Procedural factors
People factors.
Usage of PPE/other safety items.
. Any other factors as per the committee.
4, Causes of the accidents and the root causes(s) of the accident.
5. Responsibility for the lapses should be clearly recorded in the report. In
case no one Is held accountable, the same should be recorded with due
justification in the report.

o0 pw

‘ Page 1l of2




such accidents do not re-occur In future.

witnesses, I any, expert opinions and -any-

@

6. Recommendations an corrective actions that. néeds 1o be taken so that

2. The observations and findings must, be eog.mbq:‘fab_ed’ by statements of

ather: supporting documents

technical or operational that has been rafercedf"to- in the course of

investigation. The supporting documenits must be attached as Annexures.

8. The report should be submitted to

This has the approval of the competent authority.

Distributian to (Via ONGC mail): . .

1. EAto ED-AM.

2. GM (E)-Head HSE.
3. GGM (HR)-I/C HR/ER.
4, Committee Members.

ED-AM at the earllest.

page2of2



Release) at KMP #58 & 63 on 22.09,202 de SAP Doc no
REF Ofo: No: ONGC/KKL/CA/HSE*ST/MIﬂW Incidents/zozo-zifoa Date 06 10.2020

An enquiry committee approved by the ED-Asset Manager was constituted for enqmrmg into
a minor incident of Two Phase release which was reported at KMP # 58 & 63 on 22,09.2020

at 23:00 hrs. In SAP against doc. No.417134 dated 23.09.2020.

S.No. Name (Shri.) Design. | CPF No: Section
1 | VT Sivakumar GM(P). 82043 | SAM-III
2 | S.Selva DGM(P) 81133 |SFM-I
3 | A.Karthikeyan _ SE(I) 105316 | HSE ST

The Terms of reference for the enquiry are as under:
1. Details of the accident
Reconstruction of the event/sequence leading to the accident.
Observations of the committes bringing out the contributing factors reSultmg in the
accidents related to.
a. Material /Equipment factors
b. System /Procedural factors
¢. People factors.
d. Usage of PPE/other safety items.
e. Any other factors as per the committe.
4. Causes of the accidents and the root causes(s) of the accident.
5. Responsibility for the lapses should be clearly recorded in the report, In case no one is
held accountable, the same should be recorded with due justification in the report.

w

Details of the accident:

The incident was reported in SAP vide Doc No:417134 dated 23.09. 2020

"REPORTED FLOW LINE LEAKAGE AT 23:00HRS BY LAND OWNER SHRI DHANRAJ IN THE
PADDY FIELD OF ERAKATTUR VILLAGE, BACK SIDE OF KMP#51/64 WELL SITE.
SUSPECTING WELL FLOW.LINES OF KMP#22, 58,63, STOPPED ALL THREE SRP'S

AND CLOSED WING AND ANNULUS VALVES AND DEPRESSURIZED THE FLOW LINES
FROM KMP EPS END. OBSERVED STOPPAGE OF LEAK AND WELLS KEPT CLOSED.

THE SPILLED OIL WAS RECOVERED FROM THE SITE AND TRENCHING WAS CARRIED
OUT. KMP 58/63 FLOW LINE WAS IDENTIFIED LEAKING AND WAS CLAMPED. BOTH
KMP 58 AND KMP 63 WELLS REMAIN CLOSED. KMP 22 SR.P WAS RESTARTED AT 1330

HRS ON 23.09.2020".

Pagelof4




l Subsequently, the Committce members visited the incident site on 08.10.2020 for the inquiry & its ]
detailed report is stated below:. . .

Reconstruction o v ) o the. 3

At 22:50 Hrs, on 22.09.2020 KMP-EPS control room had received a call about the leakage back side
of Well KMP#54 & 64 which is located in a paddy field (Owner — Shri. Dhanasekaran S/0
Shri.Sivaperuman) Erakattur Village. KMP-EPS crew rushed 1o the well site immediately upon the
call & closed the well at 23.00 Hrs. Suspected leakage in well KMP#22, 58'& 63. All'the three wells
are SRP wells & stopped them which are producing around 12 fiquid with 2KE water cut & 38 K lig
and 11 kI water respectively. Closed Wing & Annulus valves and depressutised the flow lines from
KMP ~ EPS end. This is the first leak incident happening in the flow ling since it was commissioned
in the year 21¥ July 2016. Observed stoppage of leakage after-closing of wells & concluded the leak
at Well KMP# 38 & 63 only. After dig out, a pin hole was observed at 7°0 clock position & arrested
the leak by clamping on the same day. Leaked oil was recovered from the leaked spot & transported
the oil soaked soil to KMP-EPS for further action. Flow line replacement will be done by C&M team
afier obtaining necessary ROU, KMP#22 SRP well was restarted on 23.09.2020 @ 13:30 Hirs.

No personnel injury or damages to-the property or environment occurred during the above incident.

Observations of the committee:

I, Asinformed to the enquiry committee, due to the timely action taken by the crew members of
the KMP-EPS. the miner Leak was arrested completely within short time without causing any
personnel injury or property / major environment damage. The leakage spot is 6 KMS from
KMP-EPS &300 Metres from KMP# 51 well. :

The witness statement has been obtained from Resident Engineer (RE) KMP EPS & pasted
below for ready reference. :

to

fw % o
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ITNESS STATEMENT FO MINOR INCIDE Wo.

ha L

22.09.2620 vide SAP Doe no: LNO:417134)

AC2:30 s, on 22.09.2020 KMP-EPS contral room had received a call about the feakisge back side

of Well KMP251 & 64 which iy located in a paddy field (Owner - Shrl, Dhanasékaran S/

SheiSivaperuman) Lrukatiir Village. KMP-EPS crew rushed to the well sité immediately upon the

call & closed the well at 23.00 Hrs, Suspected leakage in well KMPE22, 58 & 63, All the three wells

are SR wells & stopped. Closed Wing & Annulus valves and depressurised the flow fines from KMP

FPS cnd, Observed stoppage of leakuge aficr closing of wells & concludid the lek at Well KMP#

SX & 63 ouly. Afler dig oul, a pin hole was observed af 7°Q clock positiond arrested the Jeak by

clamping on the same day, Leaked o)l was recovered from the leaked spot & transported the oil

" sunked soil to KMP-EPS for further action. Flow line replacemeut will be done by C&M team afier
obtaining necessary ROU. KMPE22 SRP well was restaried on 23.09: 2670 ‘@1 3:30 Hrs. -

L (c\_ 7/?0 /Po 2

(uavibabu)
CE(P)
Resident Engineer — KMP EPS

Causes of the accident and root cause(s) of the accident:

The flow line was last hydro tested on 30.12.2018 at 7 ksc. Suspecting that the leakage happened
due to ageing (Corrosion or Pitting type of corrosion) the pin hole was occurred.

S.No Operational Parameter
1.  Fluid transported Crude Oil
2. Operating Pressure 2.5ksc
3. Operating Temp 38°C
3, Salinity (ppm) a 94230
5. Material of pipeline API 5LX46
6. Dia and Thickness of pipeline, Laldon | 4 inch dia & 7.9 mm thickness & Laid
on 21.07.2016
; Latest Hydro- Test data 30,12.2018
| 8. OCI dozing carried out last on 20.09.2020

Responsibility for the accident:

The committee is of the view that there is no System/ equipment factors which could haye led
to the incident. The pipeline leakage is due to ageing and cotrosion.

i
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0

Recommendations:

It is recommended to identify & replace all the gas/oil flow lines as per the standards

derived in OISD STD 233. _
Pressure (Hydro) testing of flow lings as per QISD standard 233 to be carried out every

two years.
Oil corrosion inhibitor dozing may be carried out on regular basis.
Frequent patrolling of the Flow Hnes is belng carried out and needs to be continued and

records to be maintained for the same as per OMR.

7 ﬂ?\w M

(VT SIVAKUM (S.SELVA) (AKARTRIKE Y
GM-(P) SAM 11 DGM-(P) - SFM I SE (I)—,HSE@XN
s. SELVA "PHSED, HSES
V.T. SIVAKUMAR DGM (P) SFM
General Manager (P) - SAM il SURFACE AREA-11
ONGC, KARAIKAL.
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OIL AND NATURAL GAS CORPORATION LIMITED
SURFACE TEAM
CAUVERY ASSET: KARAIKAL

No.KKL/CA/ST/COMPENSATION/DC/2020 Date: 09.10.2020

To

The District Collector,
Thiruvarur District,
Thiruvarur.

Sub: Payment of Compensation fo Mr.S.Dhanasekaran $/0 Sivaperumen ,Kaliamman Koil Street,
Kamalapuram(PO) Thiruvarur District. .

Ref:- Letter no KKL/CA/LAQ/OIL SPILLAG-E/ZO?.O dated 23.09.2020

Respected Sir,

We wish to kindly inform you that with reference to the above subject, an in house committee has
been constituted and has visited the affected area on 23.09.2020. (Oil spillage at Kizh Erukattur
Village,Koothanallur Taluk,and Thiruvarur District occurred at 2315 hrs on 22.09.2020)

The extent of damage of the leakage that occurted in KMP#58 flow line passing through the land -
(R.8 NO 72/1) in Erukattur Village has been assessed as 0.40.5 Hec and the cofnpensation amount
has been fixed as Rs 1,10,000/<(Rupees one lakh and ten thousand only) Necessary modalities has
been initiated to pay the compensation amount at the earliest,

The spilled oil-from the field was recovered totally, The leakage point has been clamped and the line
is {solated, '

The refilling of the soil in the affected area shall be taken up after the cultivation/monsoon season as

. agreed by the land owner in the presence of VAO.

Yaurs faithfully

R. Roir oy
(R.Ravikumar)
General Manager(Production)
Surface Team,
ONGC Cauvery Asset,
Karaikal
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BEFORE THE HON'BLE NATIONAL

GREEN TRIBUNAL
(SOUTHERN ZONE), CHENNAI

Original Application No. 193 of 2020 (SZ)

In the matter of:

Tribunal on its own motion -SUO MOTU
Based on the News item in Dinamalar
Newspaper,

Chennai edition Dt, 24.09.2020, “Paddy field
With crude oil as ONGC pipelines leaks’

..... Applicant
Versus

1. The Chief Secretary to Govt. of Tamil

Nadu,

Govt, Secretariat, Fort St. George,

Chennai, Tamil Nadu - 600 009 & 8 others
..... Respondents

_M/s. Giridhar and Sai
Y. Kavith
Jai Bharat
Bheru Singh
9791685028

Counsel for 8t & 9'" Respondents



